14.24 hrs.
Title: Regarding creation of buffer stock of sugar.
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MADAM CHAIRMAN : Are you going to give some subsidy to the export of sugar in that case? @ wafrdt &3t ?
Mt g Aea @ gl wEeT, TR # e @ 7 FE Gea, Afe gl § we g @ 9 #

MADAM CHAIRMAN: As a special case, | will allow you to ask a question; otherwise it is not allowed.
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MADAM CHAIRMAN: Has the statement not been circulated?

SHRI SHARAD PAWAR : We have not received the copy of the statement. Anyhow, we have heard him.

MADAM CHAIRMAN: | think only the notice of statement has been circulated and not the statement itself. Anyway,
you have heard the Minister.
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MADAM CHAIRMAN : There is no provision for debate on the statement.

...(Interruptions)



MADAM CHAIRMAN : | am now moving to item No. 13. Shri Shatrughan Sinha.

...(Interruptions)

MADAM CHAIRMAN: There is no discussion on this issue. You give notice. s wfiex @red @1 39 R @@ e[ & g
Afew § ¥Hd 81 39 9T T8 & BRI

MADAM CHAIRMAN: | am not allowing you. Nothing will go on record.

(Interruptions)™
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* Not Recorded.
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MADAM CHAIRMAN: | have stopped the matter. Please do not go into it. Please sit down.

...(Interruptions)

MADAM CHAIRMAN: You cannot go on defying the Chair. | am sorry. Nothing will go on record.



(Interruptions)*

MADAM CHAIRMAN: Please do not defy the Chair.

...(Interruptions)
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MADAM CHAIRMAN: The matter is closed. | am not going into it again.

* Not Recorded.



